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Title: The Minister of State in the Ministry of Parliamentary Affairs made a statement regarding Government Business for
the week commencing the 18" March, 2013 and submission made by Members.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): Sir, with your permission, I rise to

announce that Government Business during the week commencing Monday, the 18t of March, 2013, will consist of :-
1. Consideration of any item of the Government Business carried over from today's order paper.
2. Discussion on the Statutory Resolution seeking disapproval of the Securities and Exchange of Board of India
(Amendment) Ordinance, 2013 (No. 1 of 2013) and consideration and passing of the Securities and Exchange
of Board of India (Amendment) Bill, 2013, as passed by Rajya Sabha.

3. Discussion on the Statutory Resolution seeking disapproval of the Criminal Law (Amendment) Ordinance, 2013
(No. 3 of 2013) and consideration and passing of the Criminal Law (Amendment) Bill, 2013.

4. Consideration and passing of the following Bills: -

(a) The Constitution (Scheduled Castes) Order (Amendment) Bill, 2012;
(b) The National Accreditation Regulatory Authority for Higher Educational Institutions Bill, 2010; and
(c) The Forward Contracts (Regulation) Amendment Bill, 2010.

5. Further consideration and passing of the Motor Vehicles (Amendment) Bill, 2012, as passed by Rajya Sabha.

...(Interruptions)

MR. CHAIRMAN: Now, Submissions to the Statement.

...(Interruptions)
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MR. CHAIRMAN: Sk. Saidul Haque -- not present.
...(Interruptions)
MR. CHAIRMAN: Shri Jai Prakash Agarwal -- not present.
...(Interruptions)
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SHRI S. SEMMALAI (SALEM): T would request that the following items be included in the next week's business:-

(i) Need to review the decision to authorize oil market companies to sell diesel at market determined price to all
consumers including State Transport Corporations taking bulk supplies.

(ii) Need to constitute Cauvery Water Management Board and Cauvery Water Regulation Committee.
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MR. CHAIRMAN: Prof. Sk. Saidul Haque.
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SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): I would request that the following items be included in the next week's
business:-

(i) Need to establish a Central Agricultural University at Burdwan, West Bengal in collaboration with thee State
Government.

(ii) Need to construct a new dam in Damodar Valley Corporation Project at Bolpahari, Jharkhand.



